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accommodated him but did not come across
the Conductor and, therefore, cannot say
whether the latter was sleeping at the time
or not. However. the investigation referred
to in answer to (a) above will throw further
light on this matter.

(¢) Representations have been received
from a few Members of Parliament suggest-
ing inter-ata that  posts of Conductors
should be filled from Guards and not from
T.T.Es.

(d) The duties of Conduciors are 1o
look efter the convenience and accommo-
dation of pussengers and being essentially
functions, the posts ure included im the
promotion channel of Commercial stafl. It
{s difficult 10 appreciate thai Transportation
stafl wouid be better equipped to perform
these commercial functions than Commercial
staif.

Running Allowance to Rupning Staff

3579, SHRI 1SHAQ SAMBHAILIL @
Will the Minister of RAIL.WAYS be pleas-
ed to state :

{a) whether it s a fact that the Runn-
ing Allowance has been iocreased to give
some relief lo the Running Suafl with effect
from the lst December 1968 ;

(b) whether it is o fuct that the Conso-
lidated Running Allowance of SQT[ASQT/
AVG ueins has not yet been suitably
increased 1o give 1eliel 1o the stafi deputed
on such work trains thus causing discon-
teniment amongst them ; and

(¢) if so, action being taken and cauvse
of delay in finalization of the issue ?

THE MINISTFR OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (4) Yes.

(b) and (c). The matier is under consi-
deration.

Transportation of Dead body of Dr. Khuh
Chagd Baghel M P In Luggage Yan

3580. DR. SUSHILA NAYAR :
SHRI 4. C. DIXIT :
SHRI D. N. PATODIA :
SHRI A. SREEDHARAN ;
SHRI K. LAKKAPPA :

Will the Minister of RAILWAYS be
pleased 10 slate :

(a) whether it js 8 fact that the dead
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body of Dr. Khub Chand Baghel, a Mem-
ber of Parliament, was taken from Delhi to
Raipur in a dishonourable way ;

(b) whether the attitude of the Railway
authorities was wun.cooperative in glving
facilities for the boby to be taken trom
Delhi to Raipur ; and

(v} if so, the action taken against the
person concerned in this regard ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) and (b). The
dead body fo Dr. Khub Chand Baghel was
carried by rail from New Delhi to Nagpur
und all possible assistance and co-operation
wis given by the Railway authorities for the
body to be cariied by rail,

(¢) Does not arise in view of the reply
to paris (a) and (b) of the Question.

12 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

CLASHES BETWEEN CHINA.
TRAINED NAGAS AND INDIAN
SECURITY FORCES ON THE
BURMESE. BORDER

SHRI1 SWELL (Autonomous Districts) :
Sir, 1 call the attention of the Minister of
Defence (o the following matter of urgent
public importance und 1 request that he
may make u statement thereon :-

“The recent clashes betwecn China-
trained Magas and the Indian security
forces in Tuensang District on the
Burmese border, the entry of China-
trained and-armed Nagas into Nagaland
and the arrest of the Naga rebel
military chief ‘General Mowu' Angami
within Nagaland by Indiun security
forces.”

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : Mr. Speaker,
Sir, as the House Is aware, since April,
1966, Underground WNagas under the direc-
tion of Mowu Apgami had been proceed-
ing to China fi.r military training and pro-
curement of arms. Some of them on
return from China entered Nagaland in
small baiches in 1967 and 1968. However,
the bulk of them remained in.Burmese
tersitory across our borders for. the lags.



188 Clashes between
many months because they found it
difficult to enter Nagaland in view of the
tightening up of our intelligence and
security measures aiong the border. There
was also a split among the Underground
Nagas. The vast majority of the people
of Nagaland want peace. This was smply
proved by the successful, peaceful and
democratic elections which were held in
Nagaland in Pebruary this vear in which
some of the sympathisers of the Under-
ground Nagas also contested the elections.
In view of the fast decliniog prestige of the
pro-Phizo faction of the Underground,
Mowu Angami was asked by his associates
to make 4 determined bid to re-enter Naga-
land to strengthen this faction.

On the Tth March, 1969, Mowu
Angami with a gang of about 200 hostiles
managed to sneak into MNagaland. The
security Forces acted on information
received on the movement of this gang and
took necessary sieps to intercept it. One of
our patrols was fired upon by this gang on
the L1th March resulting in the death of
one other rank and injuries to three others.
Our security forces, however, pursued the
gang and located the camp of Mowu
Augami. Soon after the mid night of
15th/16th March Mowu Angami and his
Second-in-Command Loviche Angami along
with some weapons of Chinese origin and
incriminating documents were captured by
our troops near the camp. Mowu Angami
und Loviche Angami have been brought ro
Delhi. Their interrogation is in progress.

Apother gang of China returned Nagas
led by lssac Swu entered Nagaland on the
night 14th{/15th March. Our security
forces made efforts to intercept them and
as a result there were four clashes with the
gang yesterday. In these clashes 2 hostile
Nagas and 1 self-styled officer ulong with
some quantity of arms were captured. There
were no casualties on our side.

It is a matter of satisfaction to us and
Tam sure the House would join with me
in congratulating the State Government
of Nagaland as well as the Security Forces
for the success that their combined efforts
bhave achieved. We bhope that this will
convince the small misguided elements
among the Underground Nagas to revert
to the path of peace and reason and work
for the progress and prosperity of Naga-
land in a accordance with our democratic
Constitution apd tradition.
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SHRI SWELL : Sir, it is obvious from
the statement of the Minister of Defence
that he oozes so much optimism that he
verges almost on naivete.

But between yesterday and today
reports of evenits in Nagaland emanating
from official sources have changed. Yester-
day the reports were thet ‘General' Mowu
Anguami together with about two hundred
of his men were token and today the
reports are that it is only ‘General' Mowu
Angami and  his  Lieutenant lLowiche
Angami. The Minister said so,

AN HON. MEMBER : He said 'so fur'.

SHRI SWELL : I will use that phrase
if it will save the time of the House.
Nothing is known about the other two
hundred men have come together with
Mowu Angami and clashed with ouvr
security forces, a few days ago saccording
1o the Mimsier's own statement. Onpe
report says that these men are now safely
ensconced at Zungii along with the Kughai
group of rebels. Another report says that
Shri Isaac Swu, the political representative
of Shri Mowu Angami, who had been with
him 1o China, had preceded Mowu
Angami to Nagaland and is now holding
parleys with the rebels of Zungti. Yet
unother report says that Mowu Apgami
was arrested at a place very near to the
Zungti headquarters of the rebels when he
tnd his Licutenant were on their way there
unarmed as demanded by the Zuogti group
of rebels. And get another report says...

AN HON. MEMFFR : Is he reading
same Information ?

SHRI SWELL:1 am putiing these
things to the Minister so that you may be
benefited by his answer. i would request
the hon. Member to have a little patience.
I bave a right to elicit information from
this Government.

And yet another report says that the
day hefore Mowu Angami was taken he
had written to the authorities In Nagaland
expressing his wish to surrender and failing
to get a reply from the authorities in time
he had chosen to surrender himsell upar-
med to the Zungti group when he was
taken on the way by our security forces.

All these reports have only reinforced
the suspicion that ihe situstion jo Nuga-
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land s still a very tangled skein and a
number of threats have to be picked up
and sorted out. Therefore I am puttiog
these things to the Minister slowly and
deliberately. Did ‘General’ Mowu Angami
write to the authorities offering 10 sur-
render ...

AN HON. MEMBER : What is the
guestion ?

SHR] SWELL : 1 am putting the ques-
tlon. Itis in your own interest that you
get the answer. 1 should think that every
bon. Member in the House would like to
get all the information. If you feel that
we should live in a fool's paradise | am
nOt Boing to be a partner to that. Did
General Mowu Angami write to the autho-
ritles offering to surrender ? If he did,
would the government place a copy of this
jetter on the Table of the House ? If he
pever cflered to surrender, was he and his
jicutenant armed when they were taken ?
The Minister says he was armed. If he
was armed, how was it that, brave man

hat he was, he did not prefer death 1o
surrenderiog like o lamb. Then, at what
place was General Angami taken ? How
far is it ftom Zungli? Are Isaac Sue and
the 200 men who accompanied General
Agaml in Zungti, as reported ? If so,
would government forces now raid Zungti
camp and arrest all these men who had re-
catered Nagaland illegally, in accordance
with their declared resolve and policy ? Is
it a fact that in tracking down General
Nowu and his men the security forces were
largely assisted and guided by the rebels at
Zupgli 7 If so, has a new understanding
been reached between the government and
the men at Zungli and will the talks that
broke off about a year ago be resumed ?
Lastly, what political compulsions are
there for the Governor of Assam and Naga-
land to dramatise the situation by air-
dashing to Kohima on hearing of the
capture or surrender 7 Will the report
of the talks that the Governor had with
the leaders in Nagaland be placed oa the
Table of the House ?

SHRI SWARAN SINGH : At this
stage It is not possible to go into any
detail.

SHRI RANJIT SINGH (Khalilabad) ;
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He has not understood a word of the
question.

SHRI SWARAN SINGH : I really fail
to understand as to what precisely is in
the mind of the hon. Member when he is
usking for details. I will venture to say
very briefly about the specific questions
that he asked towards the end of his rather
long statement. The first question was :
did General Mowu Angami write 1o the
State Government offering to surrender ? 1
have no ioformation on that issue. The
second question was : if not, was he and
his lieutenant armed and, if so, why did
they not use their arms ? As to why he
did not use his arms, | canpot say that,
But there are known casss where people
who are armed have not used them when
they are overwhelmed. | cannot answer
as to why he did not use arms. The third
question was : are all these people in the
Zungti camp and will the government
arrest all of them ? It is very difficult for
me to say if all of them are there, or how
many of them are there. The security
forces are taking adequate steps. All steps
will be taken by the local commander and
by the local authorities, in consultation
with the Stale Government, (o deal with
the situation effectively. | cannot divulge
as to what tactics they are going to employ
or what is going to be the physizal method
of takiog charge of them or arresting them.
The fourth question is ; are we or our men
guided by the men at Zungti 7 I have no
information. Further, it is not customary
to give on the floor of the House the
source of intelligence that might be used
by the security forces.

SHR! SWELL: It is
pupers.

there in  all

SHRI SWARAN SINGH : The fifih
question is : will the talks be resumed ?
1 do not think that stage has arrlved when
the talks could be resumed. The sixth
question is : why has the Governor dashed
to Kohima in a dramatic maooer 7 1 do
oot think any dramatics is involved in this.
It is a very serious situation and it is the
function of the head of the government,
who happenps to be the Governor in this
case, to be on the spot and to take deci-
sions in accordance with that. There is
a0 question of any dramatising.
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These were the six questions that the
hon. Member asked specifically. Then the
hon. Member referred to a large bpumber
of reports. Fortunately or unfortunately,
we have a free press and they are free to
put out anything in the press and it will
be a bad day if we are confronted with
everything that appears in the newspapers
and we are expected to give an explanation
why the press has published a particular
piece of pmews in a particwar manoer. |
canpot answer that question.

SHRI RANJIT SINGH : Without any
preamble, I wouid like to ask a few
questinns.

MR. SPEAKER : [
for that.

would thapk you

SHRI RANIJIT SINGH . Out of several
batches of Chipese-trained Magas that are
supposed to have infilirated into Nagaland,
how mapy have now been eliminated ,
about how many such batches do we have
{nformation ; what is there strength ; do
we know generally where their headquarters
are located and who are their leaders ?
This so-called Geoeral Angami, you will
remember, was arrested in 1957 and our
Government gave him the right royal
Sheikh  Abdullah treatment then and
released him from jail. In [958 he went
to Pakistan and in 1962 he went to
England. He joined hands with Phizo
there, got some information and some
money and came back to Nagaland. Then
with a batch of 4,000 Naga so-called
soldiers he went to China to be trained
in the Mao methods.

SHRI J. B. KRIPALANI
it a preamble or not 7

(Guna) : Is

SHRI UMANATH (Pudukkottai) : It is
the Loog Title !

SHRI RANJIT SINGH : Now
has been arresied along with his chief
associate, would the Government hand
him over to the law authorities 10 be dealt
with in the ordinary manner as a criminal
against the Siate, instesd of again treating
him as a prisoner of war ur as a hero 7

1 would like to add the congratulations
of all us for the excellent job done by the
security forces, the armed forces and all

that he
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others as also to Kughato Sukhai ino this
particular instance who gave us all the in-

formation about these people and- their
movement. )
SHRI SWELL : The Minister has
denied it.
SHRI RANIJT SINGH : I{ he bas

denied it......(Inrerruption)
MR. SPEAKER : Preamble was better |

SHR1 RANIJIT SINGH : In view of
this success will be Government give a free
hand now to the security forces and to the
GOC-in-C, Eastern Command, to climinate
the last vestige of insurgency that is left
over there and to follow up this success ?

I would like to inform you that the
officer-in-charge, Nagaland operations, till
very recently was told that he was unfit for
further promotion.

MR. SPEAKER : Do not bring in that,
We are not discussing the Defence Budget
now.

SHRI RANJIT SINGH : I wish to say
that at times in the House of Commons
we have had gallantry awards anpounced
on the flogr of the House to defence forces
and security personnel for gallant deeds
performed io the field. This is u duty wel
performed by persons who were the only
unit which had held back the Chinese at
Waloog. Would the Government consider
that if gallantry awards are warranted they
would be announced on the floor of
the House for raising the morale of the
people 7

Lastly, the questions ralsed by Shrl Swell
are very importunt questions. For many
of those questions the hon. Minister bas
replied that he has no information. Would
he get information on those subjects and
inform the House later on ?

SHRI SWARAN SINGH : The number
of Naga hostiles who are reporied to have
gone over 1o Chipa for traioing and 10
collect arms was given some days back on

the floor of the House, | think. by ths
Homec Minister. 1 thiok, he gave the
figure of roughly 4,000 persons. | have

no further information v add (o that.
‘The return, as | bave mentioned Io my
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Shri Swaran Singh)

main statement, of China-trained Naga
hostlles took place in small driblets towards
the end of 1967 and also in the begioning
of 1968 but the main bulk of them Is
reported to have come now—some more
might still be waiting in the Burmese ter-
ritory—with Mowu Angami and also with
the other group.

I cannot give the exact numbers from
the very pature of circumstances.

The recond question was as to what
treatment should be nmeted out to
him: We are governed by Constitution ;
we are governed by law. | am sure the
treatment which is duc to any individual
with be meted out to him. [ cannot spell
out all the details of either the treatment ot
the manoer in which he is to be dealt with.
1 do not thiok it is a fair question to ask
at this stage. (laterruption) | would appeal
to bon. Members not to compare one case
with apother. As to the treatment meted
out in case of Sheikh Abdullah, this was
the subject matter of discussien and the
Government explained their view. So far
as the present case Is concerned, he will
be dealth with according to the law and
according to the requirements of the situa-

tion. I capnot give any details ; 1 have
no intention to give any details.
The third question which Is rather,

uofortunately, worded Is : Will the Security
Forces be given a free hund ?  The
Sccurity Forces have always been given
a free hand to deal with the situation in
the best possible manper. Itis a difficult
situation where a vast majority of Mugas,
residents of Nagaland,want peace and they
feel that their future is undisputably cast
with Indiu and there are some hostile people
who do not see the wisdom of a peaceful
way of life and they have to be dealt with
in the context of the situation that prevails.
The Security Forces within these political
limits have alwiys beco dcealiog with it in
an effective manoer and on further frecdom
as such is called for,

The fourth peint was atout gallantry
awards. | am swe the gallantry awards,
whenever they e dJdue, will certainly be
given und it is  privilage of the Ay
Hendyuarters to weigh the situation and not
be swept aways merely by cvents. These aic
matiety which bave ulways Leev cunsidered.
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1 have no doubt that if they deserve, they
will be awarded gallantry awards ..

AN HON. MEMBER :
announcerment today.

Make an

SHR] SWARAN SINGH :
announce today.

I will not
Tt has not been the
practice. 1 do not want to meke a
departure.  Let us be quite clear. 1 have
no intention to dramatise it by making an
aopouncement here.

SHRI SHRI CHAND GOYAL (Chandi-
garh) :  Why don't you make a begioning
today ?

SHR! §.S. KOTHAR! (Mandsaur) :
The aimy’s success in capturing ‘General’
Mowu Apgami is « milestone in the pro-
longed campaign in this region against
Maga hostiles. But the Government, io my
opinion, has been weak and vaccilating. -1
can prove it. In regard to the deplovment
of forces and in the operations, helicopters
and planes were not allowed to be used
and, as & conscquence of that, Naga
hostiles, with impunity, have been sending
people to China for taking training in
guerilla warfare, getting modern sophisti-
cated arms, coming back apnd creating
trouble here. Besides that, Mr. Phizo who
is stayiog in London has been creating
continuous trouble, inciting Naga rebels
here and indulging in seditious acts. But
the Government of India has not been
able to persuade the U. K. Gouernment
either to extradite him or to ensure that
he does not create trouble here while
staying there. The successful conduct of
the recept eleclions in Magalund—that is
commendablec —shows that a vast majority
of the pecople in the Nagaland desire peaces.
Therefore, the Government should make
cflorts to stabilise the political situation.

In that coantext, I would like 1o caquire
of thc bon. Minister with respect to two
aspects, the military and the political
aspect. With regard to the military aspect,
would the hon. Minister permit the autho-
rities take strong and firm action against
those rebels who are on the border and,
particularly, ask the Burmese Government
to cooperate with the Indian Goveromeot
to eosure Lhat those rebels are apprehended?
Scuvundly, with regaid te the political aspect
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it appears that some maan of the revolu-
tiopary, but moderate, groyp of Mr. Sukhai
bave assisted the army authorities io captur-
ing ‘General' Mowu Angami—those are the
reporis —and, | would like to know whether
negotiations will be resumed with these
people belooging to Sukhai group, so that
tha political situation may be further
stabilised and democratisation of the rebel
forces, particularly the Sukhai section, may
be achieved. Finally, | want 1o koow
whether, as a result of the interrogation by
the Army intelegence of the cuaptured
(ienerals, the Goveroment has been able
to glesn further information with regard
to the strategy and strength of the forves
which have been creating trouble und about
the rebels who are masscd oo the Burmese
borders and are trying to cotcr Indla aficr
obtaiping truining in China.

SHRI SWARAN SINGH : | do nut
thiok that thc hon. Member's assessment
that Goveroment has followed a weck or
vacillating policy is correct. It was a
deliberate policy of firmness to dealt with
rebels but not in apny way to accentuate
things further snd to cause trouble to those
who are normal Nagas who have parti-
vipated in the elections und who have been
all the time co-operating with the legal autho-
rities and who are also constituents of the
State Government as been constituled from
time to time. Therc Is nothing further
to add. His first gquestion wuas whether
strong and firm action would be taken and
whether the Burmese Government also
would be kept in touch. Strong and firm
action has always been taken. The Burmese
Government have got their own problems
in their northern region, but | must say
that they have been dealing with the
situation there in a very admirable manaer,
and such matters as to what is the actual
vontact or what is actually done by the
Burmesc Government arc nol matters which
should be the subject-matters of discussion
bere.

The scvond queslion was wbether on
the political front, somethlog mere Is 10 be
dJdoge. On the political froot, the biggest
event has been the reccot elections, and
there is now functioning a lcgally constitu-
ted Govcroment. All these sitions thet
are belog tukeo al thc present moment,
either on the political fromt o on the
wilitary and pecurity fiont, are belog takcu
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io such a manoer that the local Government
is fully ip the picture, and every effort Is
beiog made to have a very good consulta-
tion with the local Guveroment.

SHRI 5. 5. KOTHARI : What about
wcgoliations with Sukhai group ?

SHR!I SWARAN SINGH : | have not
yet tinished. ©Oa the question of pegotia-
tions, 1 would appeal to the hon. Member
not 1o usk for a categorical reply now.
It is a developing situation. Let us see
how things develop aod if there Is any
proper occassion, surely our puolicy is to
start negotiations if any worthwhile purpose
can be achieved, but at the present momeat,
Ibe security furces arc dealing with a
difticult situatlon and while they are dealing
with such a situation, let us not divert
their attentivn by these other considerations.

st axze wal (wg9A7) WAt AE)-
Zq A IO 27 g wgw § fr Far wr qrm
aifri w1 frgr 527§ fAv mw gwTe
#1 gfrwrg & 7€ & Alx aw gwTE g
R &y af 2.,

it et fag o S o & afed g
q® [AAG GTET C GA] T Ay )

it awrer i ;& AT WAL A7 R
a1 7 faeg ai@t gz 2q & o owE g
u— (vEeemw) & st g § e am
gz 31% & f& §ar O W= wwTC & gfa-
o &% famat &1 aqr g d &1 e
arm afmat & fawza o gz @ gam
& it glaar a8 & af &, 9w 9 w@w
Tt H A warg mE R ?

warat wifs ®@ ATTT Oy g 2,
qg WAY WEET A AAMAT 1 ZART g
ey fear mar ar wiT a7 % O F AT
At wf ar e & QA agan g feoow
ame & fARfg@i ST TR § g
fae amr mig Y w0 At graen g
srasuta fmzd afs 3 qou 2
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[t aszm w=i]
FL A AT NI WIT AW TH TEHIC AT
nfafafeat #<7 e & @@ & ?

AW F a7 # W T AT A g
feadY gear & A fra-fea  ®q & D
AT FIW FCIZ & ¢ F4AT UG WGy G &
fma wfay gat 7w ¥ fgAi ¥ faeg
FAAT 1 WEFT wC fr & fav Na &
HRI A AT § WA AW oagh A F7
gfraars a9 FT aggt WEa g -
Afax #Agar gay =41 # forad 07 argE
aZF FH T 1 § AT AT IAR AFAR
& fan qar f1Z 737 Afg Fsr 99 @
& 9z & AT AR £

SHRI SWARAN SINGH : About the
first question, | would say that it is not
correct that the use of helicopters is barred.
Helicopter can be used if the situation
arises. There is no question of any bar
being placed on the use of any arms of the
armed forces and it is for the local
commanders from the tactical point of view
to use aoything that they like.

The second que:tion is the same ques-
ticn is another form about the treatment
to be meied out to Shri Angami. | have
pothing more to add to what | have already
said. He will be dealt with in accordance
with the law and as the situation warrants,

The third question was, are there any
Chinese egents.  Now, 1 do not koow
precisely what he means. 1f he means to
ask if there are any Chinese personnel in
any form, there are no Chinese personmel.
As to who is an agent, it is very difficult
for me to say. At any rate those people
who go to China themselves are either
principals or egents. We know that a
tection of hostile Nagas had plans and they
cxecuted thosc plans of going to China
and getting training and arms aod we are
dealing with that situation.

ot aaga @Rl : & 0% @A e
®IA1 WIGAT § | WA AITY IEEY WAR
AZY MG 2 1 AN 0 AGT ewi # A
uHEl &1 WY AT, A uaAdE agr 9
WATIE T ¥ v @ e

MARCH 18, 1969  nara Hostlles ond-Indlan 198

Security Forces (C.A.)

agi o w< gfw . A € agt & gfaame
ARG MasAy 5 M9 ¥ 5y o
TgiEE N FT W@ AN W@IRE
A A A A A E | T TR
ag ¥ ¢ fr ag o Ay fr feg o=
¥ F qgt sATWE W T
E St ag & @ fex A ag
fra a7z & ax3 a4, fsg a@ & T
TFE 9FT F4 1 AN g agr few
s1FT # wie fradt dear & w1 w7 W@ E
AR SAF qETm & At F 1€ F9
Atfa g ¥ woard @ wfs 7 @ aiw
0 3 T Figd ?

SHRI SWARAN SINGH : In this
particular case there was a section of the
hostile Nagas who looked towards China.
And, it is pot a question of just agents or
people who were helping others. Here was
a solid group of people who actually
crossed over into the Chinese territary,
took training and brought back grms. “The
best way to deal with them is to break
whatever may be the rings. That is the
best way of dealing with the situation.

Y o &Yo AN (FT7YR) : & WA
fradtfedt wifem ®r aord e angan ¢
fs fagin gasr firegars fear 31 wO@
mfgg &t 771 § f& gwrdr el ¥
smfiafigafr ENFze M
YT T @y arfea @ 3w 1 N WA
A A w g Fwga dar
f& gt ot fm @ nf REgagy
fedfrcr &, @i ¥ fresare g @R 1
T warar wy fregare ¢ fear mar
2 AT g9 g20e fear wr @ g, 98
gand & smar g 1 & s g g
fs &7 7g it wfag gwr & av Al e
e wra oft Fidee fqo foa & aiw
graram A ¥ it g A Ag g
o qifreT &Y aRz ¥ W@ E W
fao fowaY ot wiar of faemmaa & 43 gu §,
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T g TAST widwe §, afz § ar Em
g T I wlieT S QA 9
Mm@ i ali e @ ?

SHRI SWARAN SINGH :

Question of

It is true

that. there have been contacts between the-

hostile Nagas, particularly the pro-Chinese
faction amonst them, and Mr. Phizo who
has now taken British citizenship and who
is in the United Kingdom. As to what we
could do to break that contact, it is not
quite easy, because he functions in another
capital in another country, and he is now
pot a national of India as he has taken
British natiopality. But we are quite clear
that the British Goverbment should not
give any facility to him to enable him to
function in this manner which is detrimental
to our interest. It is not quite clear lo
me as to what else we could do. If the
hon. Member has any bright idea, he could
mention it to me even later, and 1 am
prepared to take some follow-up action.

SHRI 8. M. BANERJEE; If [ had
bright ideas, | would not have put the
question to him. As a Mipister he is
supposed to be brighter than 1. 1 say that
there is contact between the hostile Nagas
and Phizo. Not only does he go to Pakistan
but there are several other contacts. May
1. know whether we have takeo up this
matter with the British Goveroment and
the Commonwealth countries, and if so,
what their reaction is ?

SHRI SWARAN SINGH :
gonerally express ignocance.

———

They

12.35 hrs.

QUESTION OF PRIVILEGE AGAINST
BDITOR OF “Orpapiser™

SHRI P. VENKATASUBBAIAH
(Nandyal) : With your permission, I would
like to raise this question of privilege.
This is in connection with an article written
in the Organi-er, which is considered to
be.the official organ of one of our important
political parties, namely the Bbaratiya Jan
Sangh...

SHRI BAL RAJ MADHOK (South

PHALGUNA 27, 1890 (SAXA)
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Delhi) :
party.

It is not the official organ of any

SHRI P. VENKATASUBBAIAH: 1
said ‘which was considered to bs'. Let the
hon. Msmber mark the words that [ had
used. This is in connection with a speech
that I made on the floor of the Lok Sabha
on the 18th February, on the no-confidence
motion. Commenting on the speech that
I made, the article that has been published
in the Qrganisner has made ceriain dispar-
aging remarks against me and also the
party to which 1 belong. This is the way
in which the freedom of the press is being
exercised.

MR. SPEAKER : The hon.
may kindly say what it is about.

Member

SHRI P. VENKATASUBBAIAH : 1|
am reading out the relevant portion which
is as follows :

“Speaking on the no-condfidence
motion in the Lok Sabha on February
18 Shri P. Venkatasubbaiah, a Congress
Parliamentary Parly Secretary said :
‘In West Bengal, | could understand
the election results going in favour of
the Unpited Front. It i: an impact of
the Peking-Pindi axis on the West
Bengal people.’. Venkatasubbahia did
not give his reasons for this astounding
assertion ; maybe because he was
shouted down by the Communists or
better still because nothiog shames a
Congressman more than to confess that
he is born of a Hindu mother™.

SOME HON. MEMBER: Th: hon.
Member may read out that portion again.

SHRI P. VENKATASUBBAIAH : 1|
shall read out that portion again. It was
as follows ;

“‘maybe, because he was shouted
down by the Communists or beiter still
because nothing shames a Congressman
more than to confess that he is boro of
a Hindu mother .".

This is the sort of language which
has been used. So, through you, 1
request the House that suitable action be
taken against this paper. I leave the matter
to you and to the House to take whatev:r

proper action is deemed fit to be taken,



